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last 3 years have been called for from 
the R:1ilways. The information on re-
ceipt will be laid on the Table of the 
House. 

The rent actually realised from the 
employees is limited to the assessed 
rents or 10% (71% in the case of staff 
drawing below Rs. 220/-) of his emolu-
ments. Thus, the increased asesssed 
rent would atlected the recoveries to be 
made from the employees on Iy if they 

. were paying less than 10% or 71% as the 
case may be, of their salary before reo 
vIsIon. The Government have no propo· 
_al under consideration of brinling 
down the rents paid by the employees. 

Coaltructloa Work at Bokaro Steel 
Plaat 

357. SHRl S. KUNDU: Will the 
Minister of STEEL AND HEAVY ENGI. 
NEERING be pleaseel to state: 

(a) whether the work III tho Bokaro 
Steol Plant Ilt various heads, ~  as civil 
construction, fabrication, mechanical 
accumu lation of stores, construction 
of blast furnaces etc., i < 'IIoinl on 
accordinaly to the revised .chectule ; 

(b) the Quarterly break.!!, of tarsel 
realised in the above construction work 
durinl the last one year; and 

(c) if the Plant is not adherinll to the 
revised schedalo the reasonS for It ~ 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHD. SHAFT 
QURESHI): (a) As at the end of June, 
1970, certain shortfalls have occurred in 
actual performance in relation to phased 
targets that have been worked out for 
different items of work in accordance 
with the revi<ed .chedule of construc. 
tion. 

(b) As the details of phasing of item-
wise targets for al\ the items of work in 
relaUon to the revised ~  ~ 

finally determined in January, 1970,: a 
statement showinl the prOllreSS of work.,in 
the two Quarters endinl March 1970 and 
June 1970 is laid on the Table of the House. 
[Placed in Library. See No. LT-3734/70] 

(c) The Shortfalls sholiid be viewed 
in tho general context of the size and 
complexity of the ~ I and the ex-
tremely tisht schedule o( construction 
that has been filled for it. The maiD 
reasons tor these shortfalls are labour in-
discipline over wide areas and for pro-
longed periods, delays in the procurement 
and availability of cortain items of steel 
particularly thicker plates and ~ 
matching sections, delays in the ~ 
of reftactories and equipment from in-
dilcnoul manufacturers, and the inade-
quacy of the resources of certain COD_ 
tractors both in respect of maDpower and 
construction equipmen t and materials. 
h is hoped that with the strenuous 
efforts that are beiDI made .to adhere to 
the revised construction schedule, the 
shortfalls will be progressively reduced 
aDd the Project ~  in lime. 

Denlop_nt of Small Seal. Ind ... lrl." 
In Special ~ 

3'8. SHR I S. KUNDU : Will ttoe 
Minister of INDUSTRIAL DEVELOP. 
MENT AND TNTERNAL TRADE h. 
pleased to state : 

(a) whether there is any scheme to 
develop smnl1 scale industri.. in certain 
areas under 'special area' 'cheme<; 

(h) if 10, how maDY places and in 
how many states such 'special area' sche_ 
mes have been launched durinl the last 
threo years; and 

(e) the criteria in seleetinll 'nch places 
for ~  area' schemes.? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF INDUStRt"AL DEVELOP_ 
MENT AND· INTERNAL TRADE (SHRT 
M. R. KRISHNA) : (8) There is no 
'special area' scheme for the development 
of small Scale Industries but, with a view 
t9 promotin, Rural IndultrialileUoD a 
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number of schemes have been drawn up, 
importalll a!nOnast which are as under :-

(i) The ·scheme of 49 rurul industries 
projects for intensive development 
uf Imall sCllle industries in rurlll 
arcu. 

(ii) Scheme for Ihe outriahl arantl 
: subeidJ IlmouDtina to 1/10 of tbe 

filled capital investment of new un· 
Its hllving lixed capital' investmellt 
of not more tban Rs. ~ lakbs in 
two Selected districts of ellch of 
the 9 Statee id entilied 118 indUS. 
triall; backward Andhra Pradesh, 
Assam. Bihat, .hImmu and Kash· 
mfr, Madhya Pradesh, Nllgaland, 
Orissa, Rajasthan, lind Uttar Pra. 
desh and one district each in the 
other States and Union Terri. 
IOries. 

(iii) Schem,s for the arant of conces-
sions by financial and credit Ins-
titutions in tbe selected industri-
aU, backward districtR. 

(b) (I) The Scheme for the rural indus-
tries projects programme was 
initially implemented in 49 
selected rural areas, each cove· 
riDa 3 to 5 community develop. 
ment blocks with a population 
of 3 to 5 lubs in the places 
mentioned in the statement 
laid on the Table of the House. 
[Placed /11 Library. See No. 
LT-lm/70] 

(ii) The seheme regarding the oul· 
riahl arant/subsidy amountina 
to 1/10 of the filled capital, will 
be operated in two districts in 
eacb of the States identified 
above as industrially backward 
and one district in each of the 
otber States and Union Terri-
tories. 

Tbe Selection of the districLs is being 
finalised by the Planning Commission in 
conSUltation with the concernod States. 

The names of the diSlrlcts selected as 
qualifying for the grant of concessions by 
various financial and credit institutions in 
the States from whom necessary informa-
tion hal been received by the Pianning 
Commission, are lIiven in tbe statement 
laid 00 tbe Table of the House. [Placed 
in Library. See No. LT-3735/70j. The 
naDles of the districts in States other thaD 
those mentioned in the Annellure are ill 
the proren of flnalisation in the Planni ~  
Commillion. -

(c) The criteria . ror' selecting places 
for locating the tural indu.trles projects ~ 
also for outdabt grant were prescribed by 
the PlanninB Commission. The criteria 
prescribed for the stlection of areas for 
rural industries projects consisted of diffe-
rent 'tts of condition. taking into account 
surveys undertaken in each area with a 
view to assessing the resources of the area 
and the potential and possibilities for ~ 

duatrlal development. 

Tulle Railway for Calcutta 

359. SHRI MANUBHAI PATEL: 
Will the Minister of RAILWAYS be pleased 
to atlte : 

(a) what is the decision in connection 
with tbe introduction of tube Railway in 
the town of Calcutta; 

(b) what is tbe plan for ~ construc-
tion of the tube Railway line and the 
estimated expenditure to be incurred in 
this connection; and 

(c) whether the tube Railways are also 
to be started in other big towns of India 
sucb as Delhi, Madras and Bombay? 

THE MINISTER OF RAILWAYS 
(SHRJ NANDA): (a) to (c). A decision 
in regard to the construction of In Under-
Bround Railway System in !be City of 
Calcutta bas not been talten so far. The 
investiptions, surveys ane! studies now 
in progress In Calcutta would yield the 
data on tbe basis of which decisions reprd-
ing the construction of an underground 
Railway System can be taken. 




